
ORISSA HIGH COURT

FILING REPORT AS ON :12/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000005/2021 M/S C AND S ELECTRIC LTD. SATYA SMRUTI MOHANTY  / /

VS VS ()

M/S NATIONAL ALUMINIUM COMPANY LIMITED //

2 BLAPL/0000237/2021 PRIYA @ PRIYA RANJAN NAYAK GOPAL KRUSHNA MOHANTY BASUDEVPUR /285 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0000238/2021 NABIN BAGARTY TRILOCHAN NANDA PATNAGARH /276 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0000239/2021 KANHU CHARAN PRADHAN PRAKASH RANJAN BEHERA  /96 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0000240/2021 PARSURAM DEHURI JAYANTA KUMAR MAJHI BALIAPAL /142 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0000241/2021 AJIT KUMAR NAYAK RABINDRANATH BARIK BHANJANAGAR /583 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0000242/2021 BAIDYANATH BEHERA SATYA RANJAN MULIA MARKAT NAGAR /228 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0000243/2021 CHANDAN KUMAR PRADHAN KALPATARU MISHRA KHANDAPARA /226 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0000244/2021 PITABASA SAHU SURYAKANTA DWIBEDI PATNAGARH /221 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0000245/2021 RAJ BHORASAGAR @KUMBHAR ADITYA MISHRA PADAMPUR /236 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0000246/2021 RAJU @ SUNARAM MURMU DEEPAK KUMAR SAHOO PARADEEP /151 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0000247/2021 JANMAJAYA KUMAR @ PHAMPUDU MANAS CHAND KUNDRA /114 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0000248/2021 NIVASH KUMAR MANAS CHAND KUNDRA /114 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0000249/2021 DRONA PUJARI MANAS CHAND JHARIGAM /153 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0000250/2021 JITENDRA KUMAR BEHERA LALITENDU MISHRA RAYAGADA TOWN /390 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0000251/2021 AJIT TANDI ALOK KUMAR PANDA TUSRA /123 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0000252/2021 RAM MILLAN R.N.BISWAL JEYPORE SADAR /245 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0000253/2021 DAMBARU PRADHAN SATYABRATA PANDA CHARMAL /89 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0000254/2021 SILU @ SURYAKANTA CHHOTARAY S.K.BHANJADEO RANPUR /53 /2018

VS VS ()

STATE OF ODISHA //

20 BLAPL/0000255/2021 SAMIR KUMAR PRADHAN RAMANI KANTA PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //

21 BLAPL/0000256/2021 TUNA BEMAL A.K.SAHOO LATHOR /169 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0000257/2021 LILU PRADHAN S.K.BHANJADEO  / /0

VS VS ()

STATE OF ODISHA //

23 BLAPL/0000258/2021 PRADEEP JENA @ PRADIP JENA JYOTIRMAYA SAHOO BAGHAMARI /55 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0000259/2021 AWAZ MEHER SURYAKANTA DWIBEDI PATNAGARH /223 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0000260/2021 MALAYA MAHANANDA SATYA NARAYAN MISHRA (4) JUNAGARH /336 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0000261/2021 ANIL KUMAR SENAPATI MOHENDRA KUMAR MOHAPATRO KORAPUT VIGILANCE /1 /2021

VS VS ()

STATE OF ODISHA(VIG.) //

27 BLAPL/0000262/2021 TAPAN RANA PRAVASH CHANDRA JENA BHOGRAI /172 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0000263/2021 GOURI BAGH B.R.TRIPATHY TARBHA /63 /2013

VS VS ()

STATE OF ODISHA //

29 BLAPL/0000264/2021 BASANTA DEHURY AMIT KUMAR NATH PURUNAKOTE /55 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0000265/2021 BHAGABAN MAHANTY S.PATRA PATTAPUR (ASKA) /195 /2015

VS VS ()

STATE OF ODISHA //

31 BLAPL/0000266/2021 AJAY KUMAR NAYAK @ AJIT NAYAK @ AJI JYOTIRMAYA SAHOO BAGHAMARI /55 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0000267/2021 DEEPAK KUMAR GOUDA SANJAYA NARAYAN SAHOO EOW,BHUBANESWAR /1 /2017

VS VS ()

STATE OF ODISHA //

33 BLAPL/0000268/2021 BIPIN MALLIK R.N.MOHANTY BHANJANAGAR /583 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0000269/2021 ARJUN PAIK R.ACHARY MOHANA /144 /2020

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0000270/2021 BULU PRADHAN AMULYA RATNA PANDA BADACHANA /251 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0000271/2021 DEBARAJ BANARA SUBARAJ JENA NIHALPRASAD /125 /2016

VS VS ()

STATE OF ODISHA //

37 BLAPL/0000272/2021 ROHIT KUMAR SEN @ ROHIT SEN AMULYA RATNA PANDA SAHADEV KHUNTA /151 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0000273/2021 PITABASA SAHU SURYAKANTA DWIBEDI PATNAGARH /235 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0000274/2021 DEBASISH TANTY S.S.RAY-2 SUNDARGARH TOWN /140 /2020

VS VS ()

STATE OF ODISHA //

40 BLAPL/0000275/2021 AWAZ MEHER SURYAKANTA DWIBEDI PATNAGARH /235 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0000276/2021 SANKAR @ SURESH KISKU JAYANTA KUMAR MAJHI SAHADEV KHUNTA /264 /2020

VS VS ()

STATE OF ODISHA //

42 CMAPL/0000003/2021 DESHABANDHU PANDA ADV  / /

VS VS ()

BIJAYA PRADHAN //

43 CMAPL/0000004/2021 MANAS  KUMAR MISHRA ADV  / /

VS VS ()

STATE OF ODISHA //

44 CMP/0000023/2021 DAYANIDHI NAYAK SAPAN KUMAR LENKA  / /

VS VS ()

DHOBI NAIK //

45 CONTC/0000209/2021 AJIT KUMAR SAHU TRILOCHAN NANDA  / /

VS VS ()

CHANCHAL RANA //
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46 CONTC/0000210/2021 SUDARSAN MEHER TRILOCHAN NANDA  / /

VS VS ()

CHANCHAL RANA //

47 CONTC/0000211/2021 KRUSHNA CHANDRA MALLICK ADV.  / /

VS VS ()

DR. KRISHNA KUMAR //

48 CONTC/0000212/2021 RAMAKANTA MISHRA SABYASACHI MISHRA  / /

VS VS ()

SATYABRAT SAHU //

49 CONTC/0000213/2021 BIJAYA KUMAR PANIGRAHY SABYASACHI MISHRA  / /

VS VS ()

SATYABRAT SAHU //

50 CONTC/0000214/2021 AMBIKA PRASAD ROUT ADV.  / /

VS VS ()

SANJEEV CHOPRA //

51 CONTC/0000215/2021 DOLAGOBINDA PARIDA MANORANJAN NAYAK  / /

VS VS ()

SATYABRATA SAHU //

52 CONTC/0000216/2021 ALEKHA PRASAD BHUYAN MANORANJAN NAYAK  / /

VS VS ()

SATYABRATA SAHU //

53 CONTC/0000217/2021 KRUSHNA CHANDRA SARAN SHARMISTHA SAMAL  / /

VS VS ()

SATYABRATA SAHOO //

54 CONTC/0000218/2021 BRAJA SUNDAR PANDA PRASANTA KUMAR NANDA  / /

VS VS ()

PREM CHANDRA CHOUDHARY //

55 CONTC/0000219/2021 GADADHAR BHATTA PRASANTA KUMAR NANDA  / /

VS VS ()

PREM CHANDRA CHOUDHARY //

56 CONTC/0000220/2021 BATA KRUSHNA SWAIN PRASANTA KUMAR NANDA  / /

VS VS ()

PREM CHANDRA CHOUDHARY //

57 CONTC/0000221/2021 NARAYAN CHANDRA KUANAR PRASANTA KUMAR NANDA  / /
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VS VS ()

PREM CHANDRA CHOUDHARY //

58 CONTC/0000222/2021 NAMITA RANI RAUTARAYA PRASANTA KUMAR NANDA  / /

VS VS ()

PREM CHANDRA CHOUDHARY //

59 CONTC/0000223/2021 PRAMOD KUMAR SAMANTARAY ADV  / /

VS VS ()

PRAFULLA KUMAR BEHERA //

60 CONTC/0000224/2021 PRANAKRUSHNA ROUL NITYANANDA MOHAPATRA  / /

VS VS ()

SATYABRATA SAHU //

61 CONTC/0000225/2021 ALL ODISHA STATE BANK OFFICERS HOUSING CO-OPERATIVE SOCIETY LTD.ADV  / /

VS VS ()

SANJAYA JHUNJHUNWALA //

62 CONTC/0000226/2021 SATRUGHNA SAMAL ADV.  / /

VS VS ()

G.MATHIVATHILAM //

63 CONTC/0000227/2021 SAUDAMINI DEI ADV  / /

VS VS ()

SATYABRATA SAHU //

64 CONTC/0000228/2021 SANATAN JENA ADV  / /

VS VS ()

DEORANJAN KUMAR SINGH //

65 CONTC/0000229/2021 FAKIR CHARANA SAHOO ADV.  / /

VS VS ()

SUSHIL KUMAR LOHANI //

66 CONTC/0000230/2021 GOBINDA CHANDRA SAHOO ADV.  / /

VS VS ()

NARESH NARAYAN NAYAK //

67 CONTC/0000231/2021 APARTI NAYAK ADV  / /

VS VS ()

SECRETARY, HOUSING AND URBAN DEVELOPMENT DEPT. //

68 CONTC/0000232/2021 DUTIKRUSHNA ROUT S.C.DASH  / /

VS VS ()
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R.SUBRAHMANYAM //

69 CONTC/0000233/2021 TARINI PRASAD NANDA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

70 CONTC/0000234/2021 NIBARANA BARIK B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

71 CONTC/0000235/2021 SUSANTA KUMAR BEHERA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

72 CONTC/0000236/2021 KANHU CHARAN BARIK ADV.  / /

VS VS ()

STATE OF ODISHA //

73 CONTC/0000237/2021 PURNA CHANDRA DEHURY ADV  / /

VS VS ()

JYOTIRMAYA RATH //

74 CONTC/0000238/2021 BIBHUDANANDA MISHRA ADV.  / /

VS VS ()

JYOTI PRAKASH DAS //

75 CONTC/0000239/2021 BASANTA KUMAR PANIGRAHI ADV  / /

VS VS ()

ARAVIND AGRAWAL //

76 CONTC/0000240/2021 BICHITRANANDA PATRA ADV  / /

VS VS ()

SATYABRATA SAHU //

77 CONTC/0000241/2021 RAMESH CHANDRA PATI ADV.  / /

VS VS ()

SATYABRATA SAHU //

78 CONTC/0000242/2021 BIPIN BIHARI MISHRA ADV.  / /

VS VS ()

SATYABRATA SAHU //

79 CONTC/0000243/2021 PABITRA MOHAN BARIK ADV  / /

VS VS ()

SATYABRATA SAHU //
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80 CONTC/0000244/2021 NIRANJAN SAHU ADV  / /

VS VS ()

SATYABRATA SAHOO //

81 CONTC/0000245/2021 BHARAT LAL ROUT ADV.  / /

VS VS ()

SWADADEV SINGH //

82 CONTC/0000246/2021 OKIL PADHAN ADV  / /

VS VS ()

SATYABRATA SAHOO //

83 CONTC/0000247/2021 PREMANANDA PRADHAN ADV  / /

VS VS ()

SATYABRATA SAHOO //

84 CONTC/0000248/2021 SANTOSH PATEL SATYAJIT SAMAL  / /

VS VS ()

SATYABRATA SAHOO //

85 CONTC/0000249/2021 MINKETAN PASAYAT ADV  / /

VS VS ()

SATYABRATA SAHOO //

86 CONTC/0000250/2021 ANANDA SAHU ADV.  / /

VS VS ()

SATYABRATA SAHOO //

87 CONTC/0000251/2021 PRADIP KUMAR GARTIA ADV.  / /

VS VS ()

SATYABRATA SAHOO //

88 CONTC/0000252/2021 SIBA PRASAD SAHU ADV  / /

VS VS ()

SATYABRATA SAHOO //

89 CONTC/0000253/2021 ACHYUT NATH ADV.  / /

VS VS ()

SATYABRATA SAHOO //

90 CONTC/0000254/2021 PRATAP KUMAR GADTIA ADV  / /

VS VS ()

SATYABRATA SAHOO //

91 CONTC/0000255/2021 BALARAM SAHU ADV.  / /
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VS VS ()

SATYABRATA SAHOO //

92 CONTC/0000256/2021 RABINDRA KUMAR PANDA ADV  / /

VS VS ()

SATYABRATA SAHOO //

93 CONTR/0000006/2021 BHANUMATI BARIK ADV  / /0

VS VS ()

AJAY PRATAP SWAIN //

94 CRLA/0000019/2021 DHIRENDRA BAG TIRTH KUMAR SAHU MURIBAHAL /47 /2020

VS VS ()

STATE OF ODISHA //

95 CRLA/0000020/2021 LIPUN NAIK P.R.SINGH HINDOL /64 /2020

VS VS ()

STATE OF ODISHA //

96 CRLA/0000021/2021 KABI @ KABISURYA SAHOO SAROJ KUMAR PADHI PIPLI /164 /2020

VS VS ()

STATE OF ODISHA //

97 CRLMC/0000037/2021 MAHANTA SUKRAM DAS AKHAYA BISWAL KUMBHARAPARA /191 /2014

VS VS ()

STATE OF ODISHA //

98 CRLMC/0000038/2021 PRASANTA KUMAR SWAIN DEVASHIS PANDA CHATRAPUR /131 /2017

VS VS ()

STATE OF ODISHA //

99 CRLMC/0000039/2021 ANITA SWAIN SUJATA ROUT TOMANDO /24 /2019

VS VS ()

STATE OF ODISHA //

100 CRLMC/0000040/2021 SATYANARAYAN MEHER S.P.DASH JHARSUGUDA /60 /2016

VS VS ()

STATE OF ODISHA //

101 CRLMC/0000041/2021 ROHAN KUMAR PATTNAIK PRASANTA KUMAR SAHOO LAXMISAGAR P.S. /140 /2019

VS VS ()

STATE OF ODISHA //

102 CRLMC/0000042/2021 BISWAJIT JENA CHEERA RANJAN SATAPATHY KANDARPUR /20 /2017

VS VS ()
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STATE OF ORISSA //

103 CRLMC/0000043/2021 SK. RAHEMAT @ BHOLA @ SK. RAHEMAN PRAVASH CH. JENA SORO /547 /2017

VS VS ()

STATE OF ODISHA //

104 CRLMC/0000044/2021 ANANTANARAYAN BEHERA GOPAL KRUSHNA MOHANTY DHENKANAL TOWN /329 /2019

VS VS ()

STATE OF ODISHA //

105 CRLMC/0000045/2021 UDIYA @ NITYANANDA BARAL BIPLAB KUMAR DASH  / /0

VS VS ()

STATE OF ODISHA //

106 CRLMP/0000058/2021 SWARNAPRAVA NAIK SUBHENDU KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //

107 CRLMP/0000059/2021 KESHAB SWAIN RAJDEEP PRADHAN  / /0

VS VS ()

STATE OF ODISHA //

108 CRLMP/0000060/2021 RENUBALA HOTA JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ODISHA //

109 CRLMP/0000061/2021 DEEPIKA SAHOO R.N.BISWAL  / /0

VS VS ()

STATE OF ODISHA //

110 CRLMP/0000062/2021 BHARATI DAS BIJAY KUMAR MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

111 CRLREV/0000013/2021 PRADEEP KUMAR NAIK CHITTARANJAN SWAIN SAMBALPUR VIGILANCE /43 /2012

VS VS ()

STATE OF ODISHA(VIG.) //

112 CRLREV/0000014/2021 CHINTU @ DEEPAK NAIK P.R.SINGH HINDOL /64 /2020

VS VS ()

STATE OF ODISHA //

113 MACA/0000026/2021 RASHMI RANJAN MOHANTY DURGA CHARAN DEY  / /

VS VS ()

IMRAN KHAN //
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114 MACA/0000027/2021 THE DIVISIONAL MANAGER, NATIONAL INSURANCE COMPANY LTD.PRAMOD KR. TRIPATHY  / /

VS VS ()

SAMBIT MOHAPATRA //

115 TRP(C)/0000008/2021 BAPA SHILPA BIJAYA KUMAR RAGADA  / /

VS VS ()

KUMAR SHAKTI GOURAV //

116 WA/0000020/2021 SARBESWAR SAHOO MOHAMMAD AKRAM  / /

VS VS ()

STATE OF ODISHA //

117 WA/0000021/2021 PRAVAKAR SAHU MOHAMMAD AKRAM  / /

VS VS ()

STATE OF ODISHA //

118 WA/0000022/2021 BHARAT BEHERA MOHAMMAD AKRAM  / /

VS VS ()

STATE OF ODISHA //

119 WA/0000023/2021 MOHAMMAD NAIM MOHAMMAD AKRAM  / /

VS VS ()

STATE OF ODISHA //

120 WA/0000024/2021 NRUSINGHA BEHERA S.K.NAYAK 2  / /

VS VS ()

STATE OF ODISHA //

121 WA/0000025/2021 STATE OF ODISHA SENIOR STANDING COUNSEL(S AND ME)  / /

VS VS ()

RABINDRA KUMAR KHUNTIA //

122 WA/0000026/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

PRAMOD KUMAR PAIKARAY //

123 WP(C)/0001131/2021 ANTARYAMI DALAI SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0001132/2021 BINAPANI JENA SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0001133/2021 HALADHAR SAHU SUSHANTA KUMAR MISHRA  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0001134/2021 JAYANTI DAS SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0001135/2021 BISHNU PADA MOHARANA SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0001136/2021 HEMANTA KUMAR SENAPATI SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0001137/2021 DAMBRUDHAR OJHA SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0001138/2021 ANADI CHARAN DAS SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0001139/2021 BHAGABAT PRASAD DAS SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0001140/2021 ISWAR CHANDRA MAJHI SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0001141/2021 BIBHAKTI BHUSAN DAS SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0001142/2021 LAKSHMIDHAR SAHOO SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0001143/2021 NARAYAN CHANDRA MOHAPATRA SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0001144/2021 MAMATARANI DAS SUSHANTA KUMAR MISHRA  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0001145/2021 RAMESH CHANDRA GAJ SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0001146/2021 SWOPNA RANI PATRA SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0001147/2021 PREMSAGAR MAHANTA BUDHIRAM DAS  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0001148/2021 DIPANJALI KAHALI LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0001149/2021 SANATAN NAYAK RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0001150/2021 MANASI DAS LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0001151/2021 APARAJITA BEHERA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0001152/2021 KHETRAMANI KANDI LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0001153/2021 RINKY MAHARANA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0001154/2021 GITANJALI PANIGRAHI B.S.TRIPATHY (1)  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0001155/2021 SUSITA DIGAL LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0001156/2021 BASANTI MISHRA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0001157/2021 ANIMA NANDA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0001158/2021 SISIRA KUMAR MAHUNTA SMRUTI RANJAN MOHAPATRA  / /

VS VS ()

NIRMALA NAYAK @ MAHUNTA //

151 WP(C)/0001159/2021 DAMBRUDHAR PARIDA DEEPAK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0001160/2021 PARIKSHYA MAHANTA PITAMBAR PANDA  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0001161/2021 VENKETESWAR SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0001162/2021 UNITED SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0001163/2021 M/S.SANKAR SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0001164/2021 HAREKRISHNA MAHANTA PITAMBAR PANDA  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0001165/2021 BIRANCHI NARAYAN DHARUA TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0001166/2021 TUNILATA JENA PITAMBAR PANDA  / /

VS VS ()

PRINCIPAL SECY. TO GOVT., DEPT. OF S AND ME //

159 WP(C)/0001167/2021 RANJAN KUMAR SAHU RUDRA NARAYAN PARIJA  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0001168/2021 SAROJINI PATTNAIK P.K.MOHANTY  / /

VS VS ()

COMMISSIONER OF ENDOWMENTS, BBSR //

161 WP(C)/0001169/2021 BENUDHAR MOHARANA SOMADARSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0001170/2021 NIRMAL KUMAR SAHOO GYANA RANJAN SETHI  / /

VS VS ()

D.G. AND I.G. OF POLICE //

163 WP(C)/0001171/2021 GIRISH PRASAD PARIDA GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0001172/2021 SWORUP MOHANTY AKSHAYA KUMAR MOHAPATRA  / /

VS VS ()

COMMISSIONER CUM SECY. TO GOVT. OF ODISHA //

165 WP(C)/0001173/2021 PRAFULLA KUMAR SAHOO SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0001174/2021 NIRBHAYA KUMAR GAJENDRA ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0001175/2021 BIRAKISHORE PANDA SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0001176/2021 BISHNU CHARAN GOUDA SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0001177/2021 SANTILATA PANDA G.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0001178/2021 SANTOSH KUMAR SAHOO SABYASACHI MISHRA  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0001179/2021 M/S.HI TECH ESTATES AND PROMOTERS PVT.LTD.BHASKAR CHANDRA PANDA  / /

VS VS ()

UNION OF INDIA //

172 WP(C)/0001180/2021 SUBODH KUMAR PADHI SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0001181/2021 BHAGIRATHI PRUSTY BIBHUTI BHUSAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0001182/2021 GAGAN CHANDRA DAS L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0001183/2021 NARAHARI PATRA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0001184/2021 PRADEEP KUMAR MALLICK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0001185/2021 KISHOR KUMAR KAYASTHA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0001186/2021 BRUNDABAN SWAIN L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0001187/2021 KRUSHNA CHANDRA SARAN SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0001188/2021 SUSHIL KUMAR KARNA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0001189/2021 BASANTA KUMAR SWAIN SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0001190/2021 RAM CHANDRA SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0001191/2021 SOUMENDRA KUMAR BARIK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0001192/2021 SISIR KUMAR SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0001193/2021 RABI NARAYAN MISHRA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0001194/2021 KRUSHNA CHANDRA SAHOO SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0001195/2021 SUSANTA SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0001196/2021 HARIKRUSHNA DAKUA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0001197/2021 BHAGABAN KUNDA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0001198/2021 SOUMENDRA KUMAR NAYAK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0001199/2021 KABIRAJ NAHAK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0001200/2021 KIRAN KUMAR MISHRA KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0001201/2021 SESADEBA BARADA SHARMISTHA SAMAL  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0001202/2021 RANJITA DAS @ KAR PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0001203/2021 PRAFULLA KUMAR SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0001204/2021 JHUNU SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0001205/2021 RAJENDRA PRASAD PANIGRAHI MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

198 WP(C)/0001206/2021 DINABANDHU MUNDA SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0001207/2021 PRATIMA MOHANTY MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0001208/2021 PRAMOD KUMAR NAYAK K.C.NAYAK  / /

VS VS ()

R.T.O., CHANDIKHOLE //

201 WP(C)/0001209/2021 ROHITA PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0001210/2021 PRAMOD KUMAR NAYAK K.C.NAYAK  / /

VS VS ()

R.T.O., CHANDIKHOLE //

203 WP(C)/0001211/2021 HARE PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0001212/2021 GANESH PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0001213/2021 MANU MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0001214/2021 SIBA PRASAD SATAPATHY VIVEKANANDA JENA  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0001215/2021 PURNA MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0001216/2021 MADAN MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0001217/2021 PRASANA KR NAYAK MANORANJAN MISHRA  / /

VS VS ()

PRINCIPAL SECY. G.A. AND P.G. DEPT. //

210 WP(C)/0001218/2021 KISHORE MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0001219/2021 CHUNULAL MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0001220/2021 KARTIK AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0001221/2021 DOLECHANDRA MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0001222/2021 HARERAM MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0001223/2021 DRUPA SINGH MAJHI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0001224/2021 RENU BALA GOUDA LAXMI CHARAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0001225/2021 HUMANA AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0001226/2021 BHAKALU RANA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0001227/2021 JASHOBANTA RANA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0001228/2021 SUBUNDI AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0001229/2021 MANSINGH AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0001230/2021 CHAMARU SUNANI @ HARIJAN BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0001231/2021 BYOMAKESH TRIPATHY BIPLAB P.B. BAHALI  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0001232/2021 KHAGESWAR SUNANI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0001233/2021 RADHELAL AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0001234/2021 RAMA AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0001235/2021 BISHAM PATEL BIJAYA KUMAR BEHERA 1  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0001236/2021 DHARAM SINGH AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0001237/2021 RAMKRUSHNA PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0001238/2021 HIRALAL AHIR BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0001239/2021 SADHU PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0001240/2021 BRUNDA PATEL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0001241/2021 GOURAHARI NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0001242/2021 KRUSHNA KEDAR SAHU K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0001243/2021 LAXMAN KUMAR PANIGRAHI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0001244/2021 DILIP SINGH BISWANATH BEHERA  / /

VS VS ()

UNION OF INDIA //

237 WP(C)/0001245/2021 PURNANANDA BHOI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0001246/2021 JOYDEEP DEY SAMEER KUMAR DAS  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0001247/2021 MAKARDHAJ PATEL K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0001248/2021 LEKURU NAIK K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0001249/2021 MOHAN PRASAD SAHU GOPINATH PANDA  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0001250/2021 SIBA PRASAD GOUDA JITENDRA MOHANTY  / /

VS VS ()

REGISTRAR, SAT, PRINCIPAL BENCH, BBSR //

243 WP(C)/0001251/2021 BHAGABAN KUNDA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0001252/2021 SESADEBA BARADA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0001253/2021 MONINGI CHANDRAMOHAN RAO HARIPAD MOHANTY  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0001254/2021 KABIRAJ NAHAK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0001255/2021 RABI NARAYAN MISHRA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0001256/2021 BHUBANESWAR SAHU K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0001257/2021 SARAT CHANDRA DASH K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0001258/2021 JHUNU SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0001259/2021 SOUMENDRA KUMAR NAYAK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0001260/2021 BISWANATH BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0001261/2021 HARIKRUSHNA DAKUA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0001262/2021 RAM CHANDRA SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0001263/2021 EKAMRA BHOI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0001264/2021 PRAFULLA KUMAR SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0001265/2021 MANABODHA MAJHI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0001266/2021 SISIR KUMAR SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0001267/2021 SUSANTA SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0001268/2021 NIRANJAN MAHAPATRA GOPINATH PANDA  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0001269/2021 SURESH KUMAR PALEI B.N.PARIDA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0001270/2021 UMAKANTA MAHANTA B.B.PARIDA  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0001271/2021 MAHANTA SHREE RAGHUBIR DAS NIRANJAN LENKA  / /

VS VS ()

COMMISSIONER OF ENDOWMENT //

264 WP(C)/0001272/2021 CHAITAN CHARAN MAHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0001273/2021 RATIKANTA SAMAL CHANDAN MISHRA  / /

VS VS ()

R.T.O., MAYURBHANJ //

266 WP(C)/0001274/2021 PRAVAKARA PARIDA S.K.NAYAK (2)  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0001275/2021 NIRMAL KUMAR SETHI CHANDAN MISHRA  / /

VS VS ()

R.T.O., MAYURBHANJ //

268 WP(C)/0001276/2021 NIRMAL KUMAR SETHI CHANDAN MISHRA  / /

VS VS ()

R.T.O., MAYURBHANJ //

269 WP(C)/0001277/2021 SANTOSH KUMAR DASH CHANDAN MISHRA  / /

VS VS ()

R.T.O, CUTTACK //

270 WP(C)/0001278/2021 MRUTYUNJAYA MOHANTY G.C.MOHANTY  / /

VS VS ()

THE SUB DIVISIONAL D.M.JAJPUR //

271 WP(C)/0001279/2021 ASHOK KUMAR MOHANTY CHANDAN MISHRA  / /

VS VS ()

R.T.O., KENDRAPARA //

272 WP(C)/0001280/2021 BULU SAHU KURESH PRASAD DASH  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0001281/2021 BINOD KUMAR BARAL CHANDAN MISHRA  / /

VS VS ()

R.T.O., CUTTACK //

274 WP(C)/0001282/2021 PRADEEP KUMAR RATH KURESH PRASAD DASH  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0001283/2021 NILAMANI PANDA ANIRUDHA DAS  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0001284/2021 RATIKANTA SAMAL CHANDAN MISHRA  / /

VS VS ()

R.T.O., MAYURBHANJ //

277 WP(C)/0001285/2021 NIRMAL KUMAR SAMAL CHANDAN MISHRA  / /

VS VS ()

R.T.O., MAYURBHANJ //

278 WP(C)/0001286/2021 ODISHA GRAMYA BANK AUROVINDA MOHANTY  / /

VS VS ()

THE COMMISSIONER CUM SECRETARY S AND ME DEPT. //

279 WP(C)/0001287/2021 RATIKANTA SAMAL CHANDAN MISHRA  / /

VS VS ()

R.T.O., MAYURBHANJ //

280 WP(C)/0001288/2021 GOBARDHAN MOHAPATRA CHANDAN MISHRA  / /

VS VS ()

R.T.O., KENDRAPARA //

281 WP(C)/0001289/2021 DINABANDHU DAS CHANDAN MISHRA  / /

VS VS ()

R.T.O., KENDRAPARA //

282 WP(C)/0001290/2021 ODISHA GRAMYA BANK AUROVINDA MOHANTY  / /

VS VS ()

THE COMMISSIONER CUM SECRETARY PANCHAYATIRAJ //

283 WP(C)/0001291/2021 ASHOK KUMAR MOHANTY CHANDAN MISHRA  / /

VS VS ()

R.T.O., KENDRAPARA //
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284 WP(C)/0001292/2021 ODISHA GRAMYA BANK AUROVINDA MOHANTY  / /

VS VS ()

THE ACCOUNTS OFFICER, FOOD SUPPLIES AND CONSUMER WELFARE DEPT. //

285 WP(C)/0001293/2021 PRASANTA KU. PANDA ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0001294/2021 SUPRAVA SAMAL SATYABRATA MOHANTY (1)  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0001295/2021 BHANUMANI DEI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0001296/2021 DHIRESH KUMAR PANDA SUBRAT SATPATHY  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0001297/2021 BINAMI CHANDI SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0001298/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

AMIYA KUMAR KHUNTIA //

291 WP(C)/0001299/2021 ORISSA TRANSFORMERS PVT.LTD SOUMENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0001300/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

JALADHAR SOREN //

293 WP(C)/0001301/2021 ORISSA TRANSFORMERS PVT.LTD SOUMENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0001302/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

SUBHRANSU SEKHAR PATRA //

295 WP(C)/0001303/2021 ORISSA TRANSFORMERS PVT.LTD SOUMENDRA PATTANAIK  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0001304/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

JEEBAN KUMAR PATTANAIK //

297 WP(C)/0001305/2021 PARSHURAM GOLARI ARJUNA CH. BEHERA  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0001306/2021 LAMBODAR SANKHUA S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0001307/2021 LAMBODAR SANKHUA S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0001308/2021 SABITA SAHOO ARJUNA CH. BEHERA  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0001309/2021 LAMBODAR SANKHUA S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0001310/2021 LAMBODAR SANKHUA S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0001311/2021 LAMBODAR SANKHUA S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0001312/2021 LAMBODAR SANKHUA S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0001313/2021 SARBESWAR MOHAPATRA BIDYADHAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0001314/2021 BIJAYALAXMI DASH BIDYADHAR PRADHAN  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0001315/2021 NIRMAL KUMAR SAHOO BHAWANI PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0001316/2021 MINATI SAHOO BIDYADHAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0001317/2021 SANTILATA MOHARANA @ MOHAPATRA AKSHAYA KUMAR NAYAK  / /

VS VS ()

COLLECTOR, NAYAGARH //

310 WP(C)/0001318/2021 ANIL PRASAD ASHOK KUMAR ROUT  / /

VS VS ()

REGIONAL TRANSPORT OFFICE, CHANDIKHOLE, JAJPUR //

311 WP(C)/0001319/2021 DILLIP KUMAR SATAPATHY SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0001320/2021 SABITRI DAKUA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0001321/2021 M/S EFC LOGISTICS INDIA PRIVATE LTD, ASHOK KUMAR ROUT  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CHANDIKHOLE, JAJPUR //

314 WP(C)/0001322/2021 ANJALI BEHERA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0001323/2021 SURENDRA PRADHAN LALATENDU SAMAL  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVT. OF ODISHA S AND ME DEPT. BBSR //

316 WP(C)/0001324/2021 M/S. BINAYAK ENTERPRISERS B.B.SWAIN  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0001325/2021 KALIDAS BEHERA AMITAV TRIPATHY  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0001326/2021 NARESH CHANDRA NAYAK ASMIYA RANJAN MAJHI  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0001327/2021 SUMITRA BEHERA MD. AKRAM  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0001328/2021 BANAMALI SATAPATHY DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0001329/2021 ASIAN SCHOOL OF MANAGEMENT, KHORDHABHAGABAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0001330/2021 SIVA PRASAD JENA ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0001331/2021 HARSHITA SHROFF BIBHU PRASAD MOHANTY  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0001332/2021 SWAMI VIVEKANANDA INSTITUTE OF MANAGEMENT, KHURDABHAGABAN   MOHANTY  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0001333/2021 SRINIBASH GAN ALOK KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0001334/2021 NIRMALA SAMAL SUSANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0001335/2021 LAXMINARAYAN MOHAPATRA K.N.DAS  / /

VS VS ()

I.G. CENTRAL RANGE, CUTTACK //

328 WP(C)/0001336/2021 KIRAN KUMAR  BEHERA ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0001337/2021 MD. QAISAR IQBAL ALI SAMEER KUMAR DAS  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0001338/2021 NIRANJAN BEHERA A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0001339/2021 GAGAN CHANDRA SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0001340/2021 NIRANJAN BEHERA A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0001341/2021 NIRANJAN BEHERA A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0001342/2021 NIRANJAN BEHERA A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0001343/2021 TAPAN KUMAR MANDAL TAPAN KUMAR MANDAL  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0001344/2021 KALA VIKASH KENDRA PRASANNA KUMAR NANDA  / /

VS VS ()

REGIONAL PROVIDENT FUND COMMISSIONER //

337 WP(C)/0001345/2021 BISHNUPRIYA BEHERA RAMAKANTA SARANGI  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0001346/2021 NIRA DEI @NIRA JENA RAKESH RANJAN DASH  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0001347/2021 NEERABATI BISWAL GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0001348/2021 M/S. SHREE JAGANNATH SECURITY SERVICES, KHURDADHANANJAYA MIND  / /

VS VS ()
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FOOD CORPORATION OF INDIA, KHURDA //

341 WP(C)/0001349/2021 GURU CHARAN BEHERA SIDDHARTH PRASAD MISHRA  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0001350/2021 RANJULATA BEHERA DINESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

343 WP(C)/0001351/2021 RADHASHYAM BARIK M.PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0001352/2021 ABHAYA KUMAR MALLIK DIPTIRANJAN MOHAPATRA  / /

VS VS ()

THE CHAIRMAN ,OCAC,BBSR //

345 WP(C)/0001353/2021 PRAVAT RANJAN JENA SRINIVAS MOHANTY  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0001354/2021 SANJUKTA DHARUA M.PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0001355/2021 ADITYA KUMAR SAHOO MANOJ PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0001356/2021 KOUSHIK SAHA ARIJEET MISHRA  / /

VS VS ()

THE STATE OF ODISHA //

349 WP(C)/0001357/2021 MANORANJAN MAHAKUD SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0001358/2021 SUBODH KUMAR PATI BISWABIHARI MOHANTY  / /

VS VS ()

ODISHA STAFF SELECTION COMMISSION //

351 WP(C)/0001359/2021 KHAGESWAR SAHOO PABITRA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

Page 31/42



ORISSA HIGH COURT

FILING REPORT AS ON :12/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

352 WP(C)/0001360/2021 BRAHMANANDA TRIPATHY ASIT KUMAR CHAUDHURY  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0001361/2021 DHANIRAM PATEL PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0001362/2021 RANJAN KUMAR SAHOO AMIT KUMAR SAA  / /

VS VS ()

UNION OF INDIA //

355 WP(C)/0001363/2021 BIBHUTI BHUSAN RATH SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0001364/2021 PARAMANANDA BEHERA PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0001365/2021 GEETANJALI SAHA GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0001366/2021 RANJITA PATRA CHITTA RANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0001367/2021 SISIRA KUMAR MOHAPATRA R.N.BISWAL  / /

VS VS ()

THE STATE OF ODISHA //

360 WP(C)/0001368/2021 SARAT CHANDRA SAHOO CHITTARANJAN PATTNAIK  / /

VS VS ()

THE DY.REGISTRAR STATE ADMINISTRATIVE TRIBUNAL CUTTACK //

361 WP(C)/0001369/2021 MINAKSHI NAIK GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0001370/2021 JASOBANTA NARAYANA CHOUDHURY RAMAKRISHNA BISOI  / /

VS VS ()

CHIEF MANAGING DIRECTOR, , KHURDA //

363 WP(C)/0001371/2021 DR.PRATAP RANJAN SRICHANDAN SIDDHARTH GOUTAM DAS  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0001372/2021 PADMANAVA NAIK PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

365 WP(C)/0001373/2021 GUNANIDHI PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

COLLECTOR AND D.M.SAMBALPUR //

366 WP(C)/0001374/2021 JAYANTI SAHOO ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0001375/2021 SUDAM SATAPATHY RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0001376/2021 BHAGYASHREE SWAIN SHASHI BHUSAN JENA  / /

VS VS ()

BOARD OF SECONDARY EDUCATION,ODISHA //

369 WP(C)/0001377/2021 SUBHASINI MOHANTY ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

370 WP(C)/0001378/2021 SANDHYARANI SATPATHY PRAKASH K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0001379/2021 SABITA SAHANI SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

372 WP(C)/0001380/2021 MADAN MOHAN SAHOO SAMARENDRA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

373 WP(C)/0001381/2021 SMART PRO B.N.SAMANTARAY  / /

VS VS ()

INGRAM MICRO PVT. LTD. //

374 WP(C)/0001382/2021 MANOJ KUMAR NAYAK K.P.MISHRA  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0001383/2021 DEBIDUTTA KRUSHNA PRASAD NAYAK SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

376 WP(C)/0001384/2021 SANJAYA KUMAR MOHAPATRA K.P.MISHRA  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0001385/2021 NALINIKANTA JENA AMIT KUMAR NATH  / /

VS VS ()

THE CE, ORISSA REMOTE SENSING APPLICATION CENTRE //

378 WP(C)/0001386/2021 RAJKISHORE RANA SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

379 WP(C)/0001387/2021 VARSHA DASH BIDYADHAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0001388/2021 RASHMI RANJAN NAYAK MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0001389/2021 MAHESWAR JENA PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0001390/2021 MAUSUMI SATPATHY ADISHA MOHANTY  / /

VS VS ()

CANARA BANK //

383 WP(C)/0001391/2021 MAUSUMI SATPATHY ADISHA MOHANTY  / /

VS VS ()

CANARA BANK //

384 WP(C)/0001392/2021 CHAKRADHAR MOHANTA S.RATH  / /

VS VS ()

STATE OF ODISHA //

385 WPCRL/0000004/2021 AMIR BEG SEKH ZAKIR HUSSAIN KHANDAGIRI P.S. /813 /2020

VS VS ()

STATE OF ODISHA //
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386 ABLAPL/0000414/2021 CHHOTI BEHERA @ JHUNI BEHERA @ CHHOTIS.K.BHANJADEO KHURDA P.S. /318 /2020

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0000415/2021 SAMBHUNATH BEHERA SOURA CHANDRA MOHAPATRA MANGALA BAG /308 /2020

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0000416/2021 HADU NAYAK JASHOBANTA DASH  / /0

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0000417/2021 ALOK ROUT @ ALOK RANJAN ROUT SUBRAT KUMAR DAS SORO /458 /2020

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0000418/2021 MINATI NAYAK P.R.MISHRA  /8 /2021

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0000419/2021 BHARAT BAG LALIT SAHU BOLANGIR TOWN /328 /2020

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0000420/2021 SAGAR KUMAR JENA JAYANTA KUMAR MAJHI BHOGRAI /264 /2020

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0000421/2021 MURALI @ MURALIDHAR BISWAL DHIRENDRA KU. MOHAPATRA HEMGIR /296 /2020

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0000422/2021 KARTIK JENA @ KARTIK DAS JAYANTA KUMAR MAJHI KHANTAPADA /320 /2019

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0000423/2021 BHAGABAN BARIK JAYANTA KU. MAJHI BALASORE SADAR /390 /2020

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0000424/2021 HARISH CHANDRA BISWAL PARTHA SARATHI DAS KEONJHAR TOWN /3 /2021

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0000425/2021 DIPU SING @ RAJU SING JAYANTA KU. MAJHI NILGIRI /393 /2020
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0000426/2021 GOLAM IBRAR KHAN GAJENDRA KUMAR KHILAR BHADRAK TOWN /13 /2021

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0000427/2021 JAYAKRUSHNA CHAND JAYANTA KU. MAJHI BALIAPAL /165 /2020

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0000428/2021 SK.BABUN @ SK.MUSTAFA JAYANTA KU. MAJHI INDUSTRIAL /61 /2019

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0000429/2021 SHIBA SING JAYANTA KU. MAJHI NILGIRI /393 /2020

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0000430/2021 PANKAJ KUMAR MOLA SANTOSH KUMAR KANUNGO CUTTACK SADAR /9 /2021

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0000431/2021 SIBA KATHUA @ SHIBA KATHUA DEEPAK KU SAHOO CHAULIAGANJA /471 /2020

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0000432/2021 SOUMYA RANJAN BHOL ANUGRAHA NARAYAN SAMANTARAY BALIKUDA /298 /2020

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0000433/2021 SUBHAJIT SUR A.P.BOSE KAMARDA /75 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0000434/2021 GANA @ GANESH RAY BISWARANJAN DALAI PARADEEP /188 /2018

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0000435/2021 SUKANTA BARAD JAYADEBA BEHERA ITAMATI /178 /2020

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0000436/2021 RAMAKANTA BEHERA L.N.RAYATSINGH BALIMI /157 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0000437/2021 SHIBSWARUP NANDA ASOK MOHANTY MAHILA P.S.(BBSR) /3 /2021

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0000438/2021 BIGYAN BHUSAN NANDA ASOK MOHANTY MAHILA P.S.(BBSR) /3 /2021

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0000439/2021 BIBHUTI BHUSAN DEBATA JUGAL KISHORE PANDA KHALLIKOTE /539 /2020

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0000440/2021 HIMANSHU BHUSAN JAYASINGH @ HIMANSHU JAYASINGHSRIKANTA PANDA SAHID NAGAR P.S. /188 /2012

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0000441/2021 RABINDRA KUMAR ROUT AMULYA RATNA PANDA BHANJANAGAR /455 /2019

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0000442/2021 SUMITRA NAHAKA SRIKANTA PANDA KABISURYANAGAR (KODALA) /315 /2019

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0000443/2021 PRAFULLA MANDAL N.C.ROUT BHOGRAI /163 /2020

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0000444/2021 SURYAMANI SAHU RUDRA NARAYAN PARIJA CHANDABALI /66 /2018

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0000445/2021 MANAS KUMAR SAHOO BHABANI SANKAR MISHRA NADANAKANAN P.S. /120 /2019

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0000446/2021 PRATIMA MALLICK CHEERA RANJAN SATAPATHY KISSANNAGAR PS /128 /2020

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0000447/2021 BALARAM MALLICK PIYUSH KUMAR MISHRA SIMULIA /279 /2017

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0000448/2021 SUJATA BHAL SUMANTA KUMAR NAYAK PATTAMUNDAI /4 /2021

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0000449/2021 NANA @ SAMBHU NAIK SUSIL KUMAR PATTNAIK KEONJHAR TOWN /376 /2020

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0000450/2021 BALARAM NAYAK @ NAIK SUSANTA KUMAR NAYAK TANGI /247 /2020

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0000451/2021 CHANDAN JOSHI RAMA CHANDRA SAHOO  /73 /2020

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0000452/2021 BAINA @ DUSMANTA SAHOO J.K.KHANDAYATRAY TANGI (KHURDA) /2 /2021

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0000453/2021 BANALATA MOHANTY ARIJEET MISHRA  / /0

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0000454/2021 RABINARAYAN KHATEI S.K.BHANJADEO KHURDA P.S. /5 /2021

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0000455/2021 JYOTIRMAYEE SINGH KHIROD K.ROUT DELANGA /235 /2020

VS VS ()

STATE OF ORISSA //

428 ABLAPL/0000456/2021 SANJEEB @ SANJEEB KUMAR PANI @ SANJEEBA PANIBIJAYA KUMAR MISHRA SERANGO /1 /2021

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0000457/2021 KAIBALYA BISWAL L.N.RAYATSINGH RASOL /184 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0000458/2021 JITENDRA KUMAR PANDA JYOTIRMAYA SAHOO CHAULIAGANJA /408 /2020

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0000459/2021 SUNIL KUMAR JENA S.K.BHANJADEO KHURDA P.S. /12 /2021
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0000460/2021 BANAMALI SWAIN S.K.BHANJADEO RAMBHA (KHALLIKOTE) /4 /2021

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0000461/2021 MAMI PANDA @ ANNAPURNA GIRI TRILOCHAN PANIGRAHI PURI TOWN /282 /2020

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0000462/2021 SK. MAFIJUL @ MAFIJULUDDIN PRAMOD KUMAR JENA BALASORE SADAR /7 /2021

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0000463/2021 REENA DAS SATYA NARAYAN MISHRA (4) MARINE KASIA /43 /2020

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0000464/2021 GANANATH SINGH PRAVASH CHANDRA JENA RAIBANIA /41 /2018

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0000465/2021 PRASANNA KUMAR DAS@ BABULI DAS R.C.MOHARANA JAGATSINGPUR /2 /2021

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0000466/2021 ANSHUMAN KHUNTIA JIBANANANDA MOHANTY SUKINDA /226 /2020

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0000467/2021 BHARAT SWAIN SAROJ KUMAR PADHI PIPLI /6 /2021

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0000468/2021 TAPAN KUMAR BARIK BRUNDABAN ROUT KHANDAGIRI P.S. /826 /2020

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0000469/2021 JAYA BAGH RAJIB LOCHAN PATTNAIK KORAPUT TOWN /369 /2020

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0000470/2021 AJIT BEHERA A.K.SAHOO DEOGARH /2 /2021

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0000471/2021 LAXMIKANTA SEN @ LAKSHMIKANTA SEN JAYANTA KUMAR MAJHI REMUNA /4 /2021

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0000472/2021 HARAPRIYA PRADHAN @ SAHU ARIJEET MISHRA ANGUL TOWN /802 /2020

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0000473/2021 RATIKANTA PANDA JAYANTA KUMAR MAJHI BALIAPAL /184 /2020

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0000474/2021 SANJAY SANTRA @ SANJU JAYANTA KU. MAJHI  / /0

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0000475/2021 GOPAL CHANDRA MUKHI B.M.SARANGI BALASORE VIGILANCE /45 /2019

VS VS ()

STATE OF ODISHA(VIG.) //

448 ABLAPL/0000476/2021 RAJESH KUMAR BARIK B.M.SARANGI BALASORE VIGILANCE /45 /2019

VS VS ()

STATE OF ODISHA(VIG.) //

449 ABLAPL/0000477/2021 DEBASIS PANDA PRADIPTA VARMA  / /0

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0000478/2021 SURYAMANI DAS JUGAL KISHORE PANDA KHALLIKOTE /273 /2020

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0000479/2021 UMA MAHANTA PRAKASH K. MISHRA  / /0

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0000480/2021 ANUSUYA MALLICK SOMANATH NANDA KHAJURIPADA /30 /2020

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0000481/2021 BISHESWAR MAJHI @ BULU MAJHI NIRMAL CHANDRA MOHANTY DHENKANAL SADAR /469 /2020

VS VS ()

STATE OF ODISHA //
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ORISSA HIGH COURT

FILING REPORT AS ON :12/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

454 ABLAPL/0000482/2021 S. ALEKHA DORA BIBHUDA NANDA MOHAPATRA PATTAPUR (ASKA) /182 /2020

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0000483/2021 GOLU @ AHAMAD ALI TRILOCHAN NANDA JONK /10 /2021

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0000484/2021 DIPCHAN SAHU TRILOCHAN NANDA JONK /209 /2020

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0000485/2021 SAILABALA GANA SURYAKANTA DWIBEDI RASGOBINDPUR /259 /2020

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0000486/2021 RANJIT MALIK JAYANTA KUMAR MAJHI CHANDIPUR /5 /2020

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0000487/2021 SK.NASIR JAYADEBA BEHERA SALIPUR /354 /2020

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0000488/2021 BABAJI MAHURI JAYANTA KUMAR MAJHI BHOGRAI /248 /2020

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0000489/2021 BISWARANJAN PANI @ BISWAJEET PANI BIJAYA KUMAR MISHRA SERANGO /1 /2021

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0000490/2021 SIDHARTH @ SONUA @ SUDHANSHU SEKHAR BEHERASARBESWAR SAHOO CUTTACK SADAR /315 /2020

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0000491/2021 SACHI BEHERA SOURA CHANDRA MOHAPATRA MANGALA BAG /308 /2020

VS VS ()

STATE OF ODISHA //

464 WPC(OA)/0001283/2019 BASANTA KUMAR SAHOO R.K.BISOI  / /

VS VS ()

STATE OF ODISHA //

465 WPC(OAC)/0000110/2019 MAYADHAR BISWAL DR.J.K.LENKA  / /
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VS VS ()

STATE OF ODISHA //

466 WPC(OAC)/0001505/2016 SUSANTA KUMAR BAL SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

467 WPC(OAC)/0001959/2009 SANKARSAN PANDA SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

468 CONTC(CPC)/0000143/2017 DR. SMITA MOHANTY MANOJA KUMAR KHUNTIA  / /

VS VS ()

COMMISSIONER-CUM-SECY TO GOVT. REVENUE AND DISASTER MANAGEMENT DEPTT. //

469 CONTC(CPC)/0000232/2018 SAROJINI KAR L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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ORISSA HIGH COURT

MISC CASES FILED on :12/01/2021

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 1/2021 M/S.KONARK JUTE LTD.-MP M/S.R.P.KAR

CMPAT/36/2001

2 2/2021 M/S EPSILON CARBON PRIVATE LTD.-MP BISHNU PRASAD PRADHAN

ARBP/22/2020

3 2/2021 REBATI BALLAV BRAHMA-MP

SA/44/1988

4 5/2021 DESHABANDHU PANDA-MP ADV

CMAPL/3/2021

5 5/2021 ICHHAMANI @ICHARANI-MP M/S.BIBEKANANDA BHUYAN

RFA/251/2010

6 6/2021 NETRANANDA PATRA-MP M/S.M.M.SAHU

RFA/63/2006

7 8/2021 BAPA SHILPA-MP BIJAYA KUMAR RAGADA

TRP(C)/8/2021

8 8/2021 AMBIKA PRASAD ROUT-MP M/S.MANOJA KUMAR KHUNTIA

WPC(OAC)/4090/2016

9 11/2021 RUPAKANTA SAHU-MP M/S S.D.DAS, H.S.SATPATHY, H.K.BEHERA, M.M.SWAIN, M.PANDA, S.BISWAL, A.N.SAHU

CONTC/1850/2017

10 12/2021 SADANAND DAS GURUMOHANT-MP RABINDRANATH SENAPATI

CONTC/6237/2020

11 13/2021 SUNDARMANI MOHANTY-MP

RSA/281/2015

12 14/2021 PRADEEP KUMAR NAIK-MP CHITTARANJAN SWAIN

CRLREV/13/2021

13 14/2021 DHIRENDRA KU.DAS-MP KSHIROD KUMAR SAHOO

RSA/467/2013

14 15/2021 SANTOSH MAJHI-MP N.SAHANI

CRLREV/491/2020

15 15/2021 SATYABHAMA SATPATHY-MP PRAFULLA KUMAR RATH

RSA/59/2015

16 16/2021 SATYABHAMA SATPATHY-MP PRAFULLA KUMAR RATH

RSA/59/2015

17 17/2021 SATYABHAMA SATPATHY-MP PRAFULLA KUMAR RATH

RSA/59/2015

18 19/2021 DEBA@DEBANANDA KISHA-MP M/S.SARBESWAR BEHERA

CRLA/571/2014

19 24/2021 BHIM CHARAN JENA-MP P.PANDA

CRLMC/1646/2020

20 25/2021 PRASANTA KUMAR SWAIN-MP DEVASHIS PANDA

CRLMC/38/2021

21 26/2021 ANITA SWAIN-MP SUJATA ROUT

CRLMC/39/2021

22 27/2021 SATYANARAYAN MEHER-MP S.P.DASH

CRLMC/40/2021

23 28/2021 ROHAN KUMAR PATTNAIK-MP PRASANTA KUMAR SAHOO

CRLMC/41/2021

24 29/2021 BISWAJIT JENA-MP CHEERA RANJAN SATAPATHY

CRLMC/42/2021

25 30/2021 SK. RAHEMAT @ BHOLA @ SK. RAHEMAN-MP PRAVASH CH. JENA

CRLMC/43/2021

26 31/2021 UDIYA @ NITYANANDA BARAL-MP BIPLAB KUMAR DASH
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CRLMC/45/2021

27 32/2021 ANANTANARAYAN BEHERA-MP GOPAL KRUSHNA MOHANTY

CRLMC/44/2021

28 33/2021 SURESH CHANDRA PADHI-MP HIMANSHU BHUSAN DASH

CRLMC/1321/2020

29 43/2021 RASHMI RANJAN MOHANTY-MP DURGA CHARAN DEY

MACA/26/2021

30 44/2021 MANOJ KUMAR PANDEY-MP BISWAJIT NAYAK

ABLAPL/3831/2020

31 45/2021 SAMIR KUMAR PRADHAN-MP RAMANI KANTA PATTANAIK

BLAPL/255/2021

32 46/2021 J. PRAKASH-MP CHHABI BEHERA

BLAPL/9614/2020

33 47/2021 J. PRAKASH-MP CHHABI BEHERA

BLAPL/9612/2020

34 48/2021 J. PRAKASH-MP CHHABI BEHERA

BLAPL/9613/2020

35 49/2021 SEBATI BEHERA-MP MANAS CHAND

BLAPL/4279/2020

36 50/2021 AKSHAY KUMAR CHOUDHURY-MP SANJIT MOHANTY

BLAPL/8460/2020

37 51/2021 SAHIN BIBI-MP DEEPAK GOCHHAYAT

BLAPL/6388/2020

38 53/2021 SARBESWAR SAHOO-MP MOHAMMAD AKRAM

WA/20/2021

39 54/2021 PRAVAKAR SAHU-MP MOHAMMAD AKRAM

WA/21/2021

40 55/2021 SARBESWAR SAHOO-MP MOHAMMAD AKRAM

WA/20/2021

41 56/2021 PRAVAKAR SAHU-MP MOHAMMAD AKRAM

WA/21/2021

42 57/2021 BHARAT BEHERA-MP MOHAMMAD AKRAM

WA/22/2021

43 58/2021 BHARAT BEHERA-MP MOHAMMAD AKRAM

WA/22/2021

44 59/2021 MOHAMMAD NAIM-MP MOHAMMAD AKRAM

WA/23/2021

45 60/2021 MOHAMMAD NAIM-MP MOHAMMAD AKRAM

WA/23/2021

46 61/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/25/2021

47 62/2021 NRUSINGHA BEHERA-MP S.K.NAYAK 2

WA/24/2021

48 63/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/25/2021

49 64/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/25/2021

50 65/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL(S AND ME)

WA/25/2021

51 66/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/26/2021

52 67/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/26/2021

53 68/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/26/2021

54 69/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/26/2021

55 553/2021 BIRAT CHANDRA DAGARA-MP AVIJIT PATNAIK

WP(C)/17649/2020

56 554/2021 DIPANJALI KAHALI-MP LAXMI NARAYAN PATEL

WP(C)/1148/2021

57 555/2021 SANATAN NAYAK-MP RAJJEET ROY

WP(C)/1149/2021
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58 556/2021 MANASI DAS-MP LAXMI NARAYAN PATEL

WP(C)/1150/2021

59 557/2021 APARAJITA BEHERA-MP LAXMI NARAYAN PATEL

WP(C)/1151/2021

60 558/2021 PRAMITA MOHANTY-MP M/S.SUSANTA KUMAR DASH

WP(C)/11177/2019

61 559/2021 KHETRAMANI KANDI-MP LAXMI NARAYAN PATEL

WP(C)/1152/2021

62 560/2021 RINKY MAHARANA-MP LAXMI NARAYAN PATEL

WP(C)/1153/2021

63 561/2021 GITANJALI PANIGRAHI-MP B.S.TRIPATHY (1)

WP(C)/1154/2021

64 562/2021 SUSITA DIGAL-MP LAXMI NARAYAN PATEL

WP(C)/1155/2021

65 563/2021 BASANTI MISHRA-MP LAXMI NARAYAN PATEL

WP(C)/1156/2021

66 564/2021 ANIMA NANDA-MP LAXMI NARAYAN PATEL

WP(C)/1157/2021

67 565/2021 SISIRA KUMAR MAHUNTA-MP SMRUTI RANJAN MOHAPATRA

WP(C)/1158/2021

68 566/2021 DAMBRUDHAR PARIDA-MP DEEPAK KUMAR MOHAPATRA

WP(C)/1159/2021

69 567/2021 PARIKSHYA MAHANTA-MP PITAMBAR PANDA

WP(C)/1160/2021

70 568/2021 HAREKRISHNA MAHANTA-MP PITAMBAR PANDA

WP(C)/1164/2021

71 569/2021 RANJAN KUMAR SAHU-MP RUDRA NARAYAN PARIJA

WP(C)/1167/2021

72 570/2021 NIRBHAYA KUMAR GAJENDRA-MP ASHOK PATTANAIK

WP(C)/1174/2021

73 571/2021 M/S.HI TECH ESTATES AND PROMOTERS PVT.LTD.-MP BHASKAR CHANDRA PANDA

WP(C)/1179/2021

74 572/2021 NARAHARI PATRA-MP L.K.MOHANTY

WP(C)/1183/2021

75 573/2021 BRUNDABAN SWAIN-MP L.K.MOHANTY

WP(C)/1186/2021

76 574/2021 KIRAN KUMAR MISHRA-MP KHIROD K.ROUT

WP(C)/1200/2021

77 575/2021 RANJITA DAS @ KAR-MP PRADEEP KUMAR DAS

WP(C)/1202/2021

78 576/2021 DHANESWAR RAY-MP N.P.PARIJA

WP(C)/1440/2008

79 578/2021 BIHARI BANDHU PALAI-MP PRADIPTA KUMAR MOHANTY

WP(C)/27628/2020

80 580/2021 JAMUNA GADHUA BUDA O NANDA UTSAV SURAKHYA SAMITI-MPDAYANANDA MOHAPATRA

WP(C)/14059/2020

81 581/2021 PRATIMA MOHANTY-MP MANOJ KUMAR MOHANTY

WP(C)/1207/2021

82 582/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/1025/2021

83 584/2021 M/S.MAA SAMALESWARI EXPORT AND INDUSTRIES-MP DAMODAR PATI

WP(C)/9051/2020

84 585/2021 PRASANA KR NAYAK-MP MANORANJAN MISHRA

WP(C)/1217/2021

85 586/2021 M/S.SHREE HARI SPONGE PRIVATE LIMITED-MP DAMODAR PATI

WP(C)/29487/2020

86 587/2021 RENU BALA GOUDA-MP LAXMI CHARAN BEHERA

WP(C)/1224/2021

87 588/2021 KAMALAKANTA SAHU-MP S.MOHAPATRA

WP(C)/31909/2020

88 590/2021 GOURAHARI NAYAK-MP BIRAJA PRASANNA SATAPATHY

WP(C)/1241/2021

89 591/2021 BASANTA KUMAR MOHANTY-MP M/S.SAMEER KU.DAS
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WP(C)/14222/2019

90 592/2021 GANESWAR BISWAL @ SIKHAR BISWAL-MP SRIKANTA KU. NATH

WP(C)/30369/2020

91 593/2021 KHIROD CHANDRA ROUT-MP M/S.SAMEER KU.DAS

WP(C)/14219/2019

92 594/2021 RABINARAYAN BARIK-MP M/S.SAMEER KU.DAS

WP(C)/14217/2019

93 595/2021 RAJU BAG-MP BASUDEV PUJARI

WP(C)/27334/2020

94 597/2021 MAHANTA SHREE RAGHUBIR DAS-MP NIRANJAN LENKA

WP(C)/1271/2021

95 598/2021 CPP BEB(JV) A JOINT VENTURE FIRM-MP SATYA SMRUTI MOHANTY

WP(C)/30249/2020

96 599/2021 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/1298/2021

97 600/2021 ORISSA TRANSFORMERS PVT.LTD-MP SOUMENDRA PATTANAIK

WP(C)/1299/2021

98 601/2021 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/1300/2021

99 602/2021 ORISSA TRANSFORMERS PVT.LTD-MP SOUMENDRA PATTANAIK

WP(C)/1301/2021

100 603/2021 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/1302/2021

101 604/2021 ORISSA TRANSFORMERS PVT.LTD-MP SOUMENDRA PATTANAIK

WP(C)/1303/2021

102 605/2021 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/1304/2021

103 606/2021 PARSHURAM GOLARI-MP ARJUNA CH. BEHERA

WP(C)/1305/2021

104 607/2021 SABITA SAHOO-MP ARJUNA CH. BEHERA

WP(C)/1308/2021

105 608/2021 SARBESWAR MOHAPATRA-MP BIDYADHAR PRADHAN

WP(C)/1313/2021

106 609/2021 BIJAYALAXMI DASH-MP BIDYADHAR PRADHAN

WP(C)/1314/2021

107 610/2021 NIRMAL KUMAR SAHOO-MP BHAWANI PRASAD TRIPATHY

WP(C)/1315/2021

108 611/2021 MINATI SAHOO-MP BIDYADHAR PRADHAN

WP(C)/1316/2021

109 612/2021 SABITRI DAKUA-MP LAXMI NARAYAN PATEL

WP(C)/1320/2021

110 613/2021 ANJALI BEHERA-MP LAXMI NARAYAN PATEL

WP(C)/1322/2021

111 614/2021 HDFC BANK LTD.-MP RAJJEET ROY

WP(C)/36112/2020

112 615/2021 M/S. BINAYAK ENTERPRISERS-MP B.B.SWAIN

WP(C)/1324/2021

113 616/2021 DEVIDUTTA DAS-MP SURYAKANTA DASMOHAPATRA

WP(C)/38177/2020

114 617/2021 GANESH CHANDRA TRIPATHY-MP BHOJARAJ SETH

WP(C)/33147/2020

115 618/2021 GANESH CHANDRA TRIPATHY-MP BHOJARAJ SETH

WP(C)/33147/2020

116 619/2021 BANAMALI SATAPATHY-MP DEEPALI MAHAPATRA

WP(C)/1328/2021

117 622/2021 ASIAN SCHOOL OF MANAGEMENT, KHORDHA-MP BHAGABAN MOHANTY

WP(C)/1329/2021

118 623/2021 M/S. RKF INFO SERVICES PVT. LTD.-MP DEBADATTA MOHANTY

WP(C)/1120/2021

119 624/2021 HARSHITA SHROFF-MP BIBHU PRASAD MOHANTY

WP(C)/1331/2021

120 626/2021 SWAMI VIVEKANANDA INSTITUTE OF MANAGEMENT, KHURDA-MPBHAGABAN   MOHANTY

WP(C)/1332/2021
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121 627/2021 GOPAL PUJARI-MP M/S.DIPTI RANJAN BHOKTA, S.MALLIK

WP(C)/6274/2018

122 628/2021 BIPIN B.SAMANTARAY-MP S.K.SAMAL

WP(C)/21824/2012

123 629/2021 MD. QAISAR IQBAL ALI-MP SAMEER KUMAR DAS

WP(C)/1337/2021

124 630/2021 HARE KRUSHNA PATI-MP N.K.SAHU

WP(C)/7132/2018

125 631/2021 TRANSASIA BI0 MEDICALS LTD.-MP M/S.RAJJEET ROY

WP(C)/8941/2020

126 632/2021 FAKIR PUJARI-MP SURESH KUMAR CHOUDHURY

WP(C)/38540/2020

127 633/2021 TRINATH PUJARI-MP SURESH KUMAR CHOUDHURY

WP(C)/38565/2020

128 635/2021 ROHIT CHHATAR-MP ANAM CHARAN PANDA

WP(C)/30863/2020

129 638/2021 THE CHIEF POSTMASTER GENERAL, BBSR-MP AUROVINDA MOHANTY

WP(C)/28953/2020

130 639/2021 KALA VIKASH KENDRA-MP PRASANNA KUMAR NANDA

WP(C)/1344/2021

131 640/2021 NIRA DEI @NIRA JENA-MP RAKESH RANJAN DASH

WP(C)/1346/2021

132 641/2021 BISHNUPRIYA BEHERA-MP RAMAKANTA SARANGI

WP(C)/1345/2021

133 642/2021 SUBHRANSU MISHRA-MP BYOMAKESH TRIPATHY

WP(C)/22344/2020

134 643/2021 BISHNUPRIYA BEHERA-MP RAMAKANTA SARANGI

WP(C)/1345/2021

135 644/2021 NEERABATI BISWAL-MP GOPAL SINHA

WP(C)/1347/2021

136 645/2021 THE PR. ACCOUNTANT GENERAL,ODISHA,BHUBANESWAR-MPSAROJ KUMAR DAS

WP(C)/38245/2020

137 646/2021 PRAVAT RANJAN JENA-MP SRINIVAS MOHANTY

WP(C)/1353/2021

138 647/2021 SANJUKTA DHARUA-MP M.PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/1354/2021

139 648/2021 KOUSHIK SAHA-MP ARIJEET MISHRA

WP(C)/1356/2021

140 649/2021 SUBODH KUMAR PATI-MP BISWABIHARI MOHANTY

WP(C)/1358/2021

141 650/2021 KHAGESWAR SAHOO-MP PABITRA KUMAR NAYAK

WP(C)/1359/2021

142 651/2021 GEETANJALI SAHA-MP GOPAL SINHA

WP(C)/1365/2021

143 652/2021 MINAKSHI NAIK-MP GOPAL SINHA

WP(C)/1369/2021

144 653/2021 PADMANAVA NAIK-MP PRABODHA CH. NAYAK

WP(C)/1372/2021

145 654/2021 JASOBANTA NARAYANA CHOUDHURY-MP RAMAKRISHNA BISOI

WP(C)/1370/2021

146 655/2021 GUNANIDHI PRADHAN-MP BIRAJA PRASANNA SATAPATHY

WP(C)/1373/2021

147 656/2021 JAYANTI SAHOO-MP ANIL KUMAR DAS

WP(C)/1374/2021

148 657/2021 SUBHASINI MOHANTY-MP ANIL KUMAR DAS

WP(C)/1377/2021

149 658/2021 SANDHYARANI SATPATHY-MP PRAKASH K.MISHRA

WP(C)/1378/2021

150 659/2021 SABITA SAHANI-MP SUBASH CHANDRA PUSPALAKA

WP(C)/1379/2021

151 660/2021 DEBIDUTTA KRUSHNA PRASAD NAYAK-MP SUBASH CHANDRA PUSPALAKA

WP(C)/1383/2021

152 661/2021 SANJAYA KUMAR MOHAPATRA-MP K.P.MISHRA
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WP(C)/1384/2021

153 662/2021 RAJKISHORE RANA-MP SUBASH CHANDRA PUSPALAKA

WP(C)/1386/2021

154 663/2021 VARSHA DASH-MP BIDYADHAR PRADHAN

WP(C)/1387/2021

155 664/2021 BASANTA KUMAR LENKA-MP M/S.SASIM AJITAV PATTNAIK

WP(C)/20989/2019

156 665/2021 MAUSUMI SATPATHY-MP ADISHA MOHANTY

WP(C)/1390/2021

157 666/2021 MAUSUMI SATPATHY-MP ADISHA MOHANTY

WP(C)/1391/2021

158 667/2021 MAHESWAR JENA-MP PRADEEP KUMAR DAS

WP(C)/1389/2021

159 668/2021 GAUTAM SIDDIQUE-MP PRANAB KUMAR GHOSE

WP(C)/24189/2020

160 669/2021 CHAKRADHAR MOHANTA-MP S.RATH

WP(C)/1392/2021

161 18/2021 DINESH MAHATO-MP

CRLA/487/2018

162 41/2021 MAHESWAR SETHY-MP

ABLAPL/14648/2019

163 42/2021 MALIA PRADHAN-MP SRIKANTA MAHANTA

ABLAPL/6017/2020

164 43/2021 KALIA GAMANGA-MP BIBHUDA NANDA MOHAPATRA

ABLAPL/3508/2020

165 44/2021 NILAKANTHA HANSA-MP

BLAPL/41/2020

166 45/2021 MANOJ KUMAR PANDEY-MP

ABLAPL/3955/2020

167 46/2021 JAYANTA HANSDA-MP

ABLAPL/1569/2019

168 47/2021 DILLIP KUMAR ROUT-MP DEBASIS MAHAPATRA

ABLAPL/4108/2020

169 48/2021 PRITISH PANIGRAHI-MP

ABLAPL/10665/2020

170 49/2021 LOKANATH BEHERA @ LALU-MP

ABLAPL/14766/2020

171 52/2021 SURENDRA KU DAS @ BABULI-MP

BLAPL/9137/2020

172 70/2021 SUSAMARANI BISWAL-MP

WA/245/2019

173 577/2021 SOMANATH SAHOO-MP

WP(C)/24373/2020

174 579/2021 M.JAGANNATH RAO-MP

WP(C)/31907/2020

175 583/2021 NARAYAN DAS-MP NIRANJAN SINGH 1

WP(C)/24/2021

176 589/2021 NARAHARI NAIK-MP

WP(C)/32117/2020

177 596/2021 MANORANJAN THATAI-MP

WP(C)/19001/2014

178 620/2021 SHAKTI PRASAD BADAJENA-MP

WP(C)/515/2021

179 621/2021 SANJAYA KUMAR PATTANAIK-MP

WP(C)/512/2021

180 625/2021 MADHABI DUTTA-MP

WP(C)/21082/2020

181 634/2021 DAMAYANTI MUNDA-MP

WP(C)/19233/2018

182 636/2021 Y.RAMA KRISHNA-MP

WP(C)/33271/2020

183 637/2021 MANASI SAMAL-MP

WP(C)/36215/2020
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